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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
Original Application No. 481/2024
IN THE MATTER OF:-
News item titled '"Major fire erupts at Delhi’s Ghazipur landfill site
smoke engulfs region" appearing in the Hindustan Times dated
21.04.2024.

AFFIDAVIT ON BEHALF OF MUNICIPAL CORPORATION OF
DELHI (MCD)

I, Gagan Khanna, aged about 51 years, son of Sh. Jugal Kishore Khanna,
presently working as Executive Engineer (SLF) Ghazipur with the
Municipal Corporation of Delhi, having my office at Adjacent to MC
Primary School Lalita Park Near Laxmi Nagar Metro Station Delhi-
110092, do hereby solemnly affirm and state as under:

. That, I am the authorized officer of the Respondent/Municipal
Corporation of Delhi and am well conversant with the facts and records of
the present matter. I am competent and duly authorized to swear this

affidavit on behalf of the Respondent Corporation.

2. That, on the last date of hearing i.e. 07.04.2026, the Hon’ble Bench
as directed to reply to the affidavit report of Ld. Court Commissioner dated
06.04.2026. Tt has further been directed to place on record the time bound
action plan for clearing the waste dumped at Ghazipur landfill site and for

treating the daily waste which is reaching the landfill site.

3. The Ghazipur landfill was set up in 1984 prior to the notification of
MSW Rules, 2000. Since the landfill came into existence prior to the

tification of Solid Waste Management Rules, the same was setup
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without adhering to any norms that could be made applicable to the landfill
site. The Municipal Corporation of Delhi has continued to use this landfill

site due to lack of alternative site.

The Hon’ble National Green Tribunal vide its order dated:
17.07.2019 in O.A. No. 386/2019 and O.A. No. 519/2019 had directed to
commence the work of bio-mining and bio-remediation of legacy waste at
the three dumpsites in Delhi as per the model followed by Indore Municipal

Corporation and Ahmadabad Municipal Corporation.

That, the respondent/ MCD to making all efforts for clearing the
waste dumped at Gahzipur landfill site and for treating the daily fresh waste
also. The work of bio-mining at Ghazipur SLF site started in the year 2019
and till 28.06.2026, quantity of 67.57 Lakh MT has been bio-mined and
disposed off from the site.

That, the instant work of bio-mining is going to expired by
September-2026. The department has already called a tender for
reclamation of land through disposal of waste by Blo-remediation and Bio-
mining at Ghazipur dumpsite Delhi, vide NIT dated 16.06.2026. The
technical bids of the same are to be opened on 24.07.2026. In this work the
entire remaining waste at Ghazipur site, which is approximately 69 Lakh
MT, is proposed to be biomined and disposed off. The work is likely to be
completed by December-2027. This timeline for complete remediation has
also been submitted before the Hon’ble Supreme Court of India in the
matter M.C. Mehta V/s. UOI and Ors. in WPC 13029/ 1985.

Presently, a waste processing facility (Waste to Energy Plant) of
1300 TPD capacity is working near Ghazipur Dumpsite with an electricity
generating capacity of 12 MW. The agency is installing one more

processing line to enhance waste processing capacity. After successful
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commencement of additional line, the capacity of the plant would be

enhanced to 1600-1700 TPD. Further, there is a leachate treatment plant of

capacity 60 KLD in the premises of existing WtE Plant, Ghazipur, which

is based on physio chemical treatment with two stage biodegradable

treatment (Anaerobic and Aerobic)

4.

That, in furtherance the department has also initiated following

proposals for treatment of fresh MSW, in order to avoid further dumping

of the same at Ghazipur site:-

—

0 1 4 ;F;

Establishment of minimum 800 TPD capacity to process the fresh
Municipal Solid Waste and disposal of by-products at Pocket C,
integrated freight complex Ghazipur site, for a period of five years,
which is extendable for further two years. The agreement with the
agency has already been done on 01.07.2026. A time period of 120
days has been granted to the agency for commencement of its
operations.

Establishment of 2000 MTPD new Waste to Energy Plant at SLF
Ghazipur. The tenders for the same have been received. The capacity
of plant would be 25 MW. The matter has already been referred to
DERC for approval of rates and is in active consideration. The
construction work is likely to be started in 5-6 months.

Setting up of 300 MTPD Municipal Solid Waste (MSW) based
Compressed Biogas (CBG) Plant and integrated CBG-CNG Fuel
Station by IGL at Pocket-C, Integrated Freight Complex, Ghazipur,
Delhi, for which a piece of land measuring 10 acres has been handed
over to IGL in January-2026. IGL is working on feasibility and detail
project reports in the matter.

Establishment of Bio-Gas Facility of 300 TPD capacity for Treating
Bio-Degradable Waste (Cattle Dung (preferably) and Municipal Solid

L)
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Waste) into Bio-Gas/ CBG or Generation of Electricity at land

opposite Integrated Freight Complex, Gharoli Extension, Mayur

Vihar phase-III, Ghazipur in the jurisdiction of Municipal Corporation

of Delhi. The tenders for this work have already been floated and its

technical bid is due for opening on 24.07.2026.

That, the court Commissioner appointed by Hon’ble NGT inspected

the site and submitted the report dated 06.04.2026. The parawise reply to

the observations of Court Commissioner is as under:

S.No.

Observations

Reply

1.

The WtE has remained non-
operational for unreasonable

amount of time.

As per affidavit of EE dated
30.12.2025:

WTE was not operational from
April 2025 till Deecember-2025
adding aprox. 900 TPD to the
landfill.

It is submitted that Waste to
Energy Plant at Ghazipur was
not operational from
12.09.2025 to 05.12.2025 due

to annual maintenance.

However, the same was in
working condition in rest of the

period, as below:-

Aril-2025  to  11.09.2025

operational. !

12.09.2025 to 05.12.2025 non-
operational due to annual

maintenance. '

06.12.2025 to 31.12.2025

operational.

Details of the electricity

generated daily and utilization
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of Waste to Energy Plant from
April-2025 to December-2025
as Annexure-A (Colly).

(a) Fresh Waste received 2400-
2600 MTD

(b) WEE Plant 700-1000 MTD
(¢) GAP 1700 MTD

(d) Fresh waste dumped at landfill
1700MTD

As per affidavit of EE dated
30.12.2025.

WtE was not operational from
April 2025 till December 2025
adding approx.. 900TPD to the
landfill.

(a) Presently 2200-2400 TPD
of Municipal Solid Waste is
being received at Ghazipur
SLF site and out of which!.,
average 1200 TPD is being
sent for processing at existing

waste to energy plant.

(b)
processing facility (Waste to
Energy Plant) of 1300 TPD

capacity is

Presently, a  waste

working near
Ghazipur Dumpsite with an
electricity generating capacity
of 12 MW. The agency is
installing one more processing
to waste |

line enhance

processing capacity. After
successful commencement of
additional line, the capacity of
the plant would be enhanced to

1600-1700 TPD.

(c) The department has already |

taken steps for establishment

of minimum 800 TPD capacity |
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to process the fresh Municipal
Solid Waste and disposal of |
by-products at Pocket C, |
integrated  freight complex |
Ghazipur site, for a period of
five years, which is extendable

for further two years. The

agreement with the agency has |
already been done on :
01.07.2026. A time period of |
120 days has been granted to ‘
the agency for commencement |
of its operations. |
Moreover, tenders for a 2000 |
MTPD new Waste to Energy
Plant at SLF Ghazipur have
been received. The capacity of

plant would be 25 MW. The

matter has already been
referred to DERC for approval |
of rates and is in active
consideration. The
construction work is likely to

be started in 5-6 months. i

It is submitted that Waste to
Energy Plant at Ghazipur was

not operational from

RAM B2 SINGH
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12.09.2025 to 05.12.2025 due

to annual maintenance.
However, the same was in
working condition in rest of the
period, as below:-

Aril-2025 to  11.09.2025
operational.

12.09.2025 to 05.12.2025 non-
operational due to annual
maintenance.

06.12.2025 to 31.12.2025
operational.

Details of the electricity
generated daily and utilization |
of Waste to Energy Plant from
April-2025 to December-2025

as Annexure-A (Colly). |

As stated in point no. 1.

3. 1. Chronic delay in Biomining Currently, 28 nos. of trommels
2. Fresh waste being accumulated | have been installed with |
at the landfill site. capacity of 400 TPD at site,
which are operating day and
night shift. MCD is making all
its best efforts for optimum use
of tools and machinery |
engaged in  bio-mining.

Average daily 7500-8500TPD

QML
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of bio-mining is being carried

out at site.

Presently 2200-2400 TPD of
Municipal Solid Waste is being
received at Ghazipur SLF site |
and out of which average 1200
TPD is being sent for |
processing at existing waste to |

energy plant.

It is stated that the pace of bio- |
mining is much faster than the |
amount of fresh waste being

received at site.

1. Reclaimed land is being used

for (Waste) operational
requirements.
2. No plan for soil and
groundwater remediation
mentioned.

Approximately 20 acres has
been reclaimed as on date, |
which is at surface level, and
which is being utilized for
of

operations/ movements

trucks and other machineries
engaged in bio-mining for |
effective results. The 28 nos of |
in  bio- |

trommels engaged

mining work are mounted on

| waste dumps, as such, the |

reclaimed land at surface level ‘

VA
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is being utilized for bio-mining

work explicitly.

The department has already
called a tender for reclamation
of land through disposal of
waste by Blo-remediation and
Bio-mining at  Ghazipur |
dumpsite Delhi, vide NIT
dated  16.06.2026.  The |

technical bids of the same are
to be opened on 24.07.2026. In |

this work the entire remaining

waste at Ghazipur site, which is
approximately 69 Lakh MT, is ‘
proposed to be biomined and

disposed off. The work is |

likely to be completed by
December-2027. |
For soil and ground water |
remediation, further necessary
action would be taken in
consultation with the expert
agencies in the field, once the |

entire land is reclaimed.

Leachate management appears to

be inadequate.
B el

Presently, a waste processing
facility (Waste to Energy |.

Plant) of 1300 TPD capacity is |i

.
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working  near  Ghazipur
Dumpsite with an electricity
generating capacity of 12 MW,
The agency is installing one |
more processing line to
enhance  waste  processing
capacity.  After successful
commencement of additional
line, the capacity of the plant
would be enhanced to 1600-
1700 TPD. Further, there is a
leachate treatment plant of
capacity 60 KLD in the
premises of existing WtE
Plant, Ghazipur, which is
based on physio chemical
treatment with two stage
biodegradable treatment |

(Anaerobic and Aerobic)

MCD has already constructed |
two leachate collection tanksi
with capacity of 50000 Itrs. |
Each. The leachate is collected
and transported from these

tanks to Waste to Energy Plant

at Ghazippr site itself for

further treatment. Moreover, |

a_}.,—
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the work of construction of a |
third leachate collection tank is ‘

in progress. ‘

|
A very small quantity of
leachate generated is being
collected and reused at SLF
site by sprinkling over fresh
MSW to settle the dust and for |

bio-culture of fresh waste.

6. 1. It has been admitted that C& D
Waste is received and stacked at
the landfill site.

2. However, the same is spread
over the landfill to curtail fire
produced due to Methane
production.

3. Does C&D waste halt

subsurface processes anaerobic
generating methane?

4. What is the action plan for
capturing  methane  through

engineered gas collection system?

MCD has a C&D Processing
plant of capacity 1000 TPD at |

Shastri Park, which catters
C&D Waste of Shahdara South \
Zone and Shahdara North

Zone.

Small portion of C&D Waste
received at site is primarily
being used for development of
katchaa roads etc. for
movement of RR trucks/
vehicles to avoid their
settlement and is also used in’
very small portion to assist in
fire suppression, in case of any

outbreak.
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Solid Waste Management
Rules 2016, criteria for

specification for land filling

operations has categorically |

stated that “till the time waste

processing  facilities  for |
composting or recycling or
energy recovery are set up, the
waste shall be sent to the |
sanitary landfill. The landfill
cell shall be covered at the end
of each working day with

minimum 10 ¢cm of soil, inert

debris or construction |

material”. |

|
The installation of completel
methane collection system is
not presently feasible due to
space limitations and past

unsuccessful  attempts  at

similar projects (e.g. GAIL
Project). i

Leachate flow through katchaa
drains - Although the problem has
been identified yet the solution is

awaited and no definite timeline

Presently, a waste processingi
facility (Waste -to* Energy
Plant) of 1300 TPD capacity is

working near  Ghazipur |

Dumpsite with an electricity

SE—
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generating capacity of 12 MW. |
The agency is installing one
more processing line to
enhance waste  processing
capacity. After successful
commencement of additional
line, the capacity of the plant
would be enhanced to 1600-
1700 TPD. Further, there is a
leachate treatment plant of
capacity 60 KLD in the
premises of existing WtE |

Plant, Ghazipur, which is

based on physio chemical
treatment with two stage ‘
biodegradable treatment

(Anaerobic and Aerobic)

MCD has already constructed

two leachate collection tanks
with capacity of 50000 ltrs.
Each. The leachate is collected |
and transported from these |
tanks to Waste to Energy Plant
at Ghazippr site itself for
further treatment. Moreover,

the work of construction of a
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third leachate collection tank is |

in progress.

A very small quantity of

leachate generated is being
collected and reused at SLF}
site. by sprinkling over fresh |
MSW to settle the dust and for

bio-culture of fresh waste.

1. WTE Plant is utilized under
capacity/ deficient

2. These admissions demolish the
contention that the WTE facility

meaningfully mitigates waste

accumulation at the Ghazipur
landfill.

Presently 2200-2400 TPD of
Municipal Solid Waste is being
received at Ghazipur SLF site

and out of which average 1200 |

TPD is being sent for

processing at existing waste to |

energy plant. ‘

Presently, a waste processmg‘
facility (Waste to Energy |
Plant) of 1300 TPD capacity is
working  near  Ghazipur
Dumpsite with an electricity |
generating capacity of 12 MW, |
The agency is installing one
more . processing line to |
enhance  waste processing
capacity.  After successful.

commencement of additional

line, the capacity of the plant

e
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would be enhanced to 1600-
1700 TPD.

The department has already
taken steps for establishment
of minimum 800 TPD capacity
to process the fresh Municipal
Solid Waste and disposal of
by-products at Pocket C,
integrated  freight complex
Ghazipur site, for a period of
five years, which is extendable
for further two years. The |
agreement with the agency has
already been done on
01.07.2026. A time period of
120 days has been granted to
the agency for commencement

of its operations.

Moreover, tenders for a 2000I
MTPD new Waste to Energy |
Plant at SLF Ghazipur have
been received. The capacity of
plant would be 25 MW. The
matter has already been |
referred to DERC for approval |
of rates and is in actjve

consideration. v The
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construction work is likely to

be started in 5-6 months. !

6.

VERIFICATION

1. As per para wise reply dated
9/7/25 filed on behalf of the MCD.
The following admission has been
provided regarding fly ash
utilization:

2. Para 5 (19.6): clearly states that
"Yes, the same is used to cover the
MSW and on the Approach road."
3. It is also an admitted fact that
the waste does contain heavy
metals along with other hazardous

and non hazardous items. *Para 5

| (23)

the
generated at WtE Plant is used

Presently flyash being

to cover the MSW and on the

Approach road.

The agency maintaining Waste |
to Energy Plant is in final stage
of singing agreement with one
of the private player in the

market for making fly ash

bricks.

That, the facts stated herein are true and correct to the best of my

Verifféd at New Delhi on this

3 .06 ‘
.« eontents of the above affidavit are true and correct to my knowledge and

knowledge and belief and nothing material has been concealed therefrom.

DEPONEN

dﬁy of 2026 that the

&2 belief, and nothing material has been concealed therefrom.
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12.MW WASTE TO ENERGY POWER PLANT C O L L\f

[EAST DELHI WASTE PROCESSING COMPANY LIMITED]

Details of the electricity genrated daily & Utilisation of WTE plant

Maximum Designed Capacity utilization of Waste intaking capaci . .
Date SanEraBed Howsr IRy day Capacity of plant for WTE % under ideal cgmlil:iq:u-lts“r Wiinelpie Salld Waste MT Remarks
APRIL

4/1/2025 24308 288000 8.44 1300.00 636 operational
4/2/2025 0 288000 0.00 1300.00 408 Plant was stopped on
4/3/2025 0 288000 0.00 1300.00 318 account of Pressure part
4/4/2025 0 288000 0.00 1300.00 133 cleaning as a planned
4/5/2025 255830.4 288000 88.83 1300.00 668 operational
4/6/2025 278832.9 288000 96.82 1300.00 480 operational
4/7/2025 282304.5 288000 98.02 1300.00 474 operational
4/8/2025 281146.1 288000 97.62 1300.00 463 operational
4/9/2025 276069.8 288000 95.86 1300.00 686 operational
4/10/2025 271222.2 288000 94.17 1300.00 900 operational
4/11/2025 277971.1 288000 96.52 1300.00 976 operational
4/12/2025 279553 288000 97.07 1300.00 878 operational
4/13/2025 273100.5 288000 94.83 1300.00 894 operational
4/14/2025 61922.7 288000 21.50 1300.00 465 operational
4/15/2025 0 288000 0.00 1300.00 12
4/16/2025 0 288000 0.00 1300.00 19 Plaiitwas Stoppped diié 1o
4/17/2025 0 288000 0.00 1300.00 13 T
4/18/2025 0 288000 0.00 1300.00 8
4/19/2025 0 288000 0.00 1300.00 15
4/20/2025 67884.4 288000 23.57 . 1300.00 28 operational
4/21/2025 242121.3 288000 84.07 1300.00 740 operational
4/22/2025 251431.3 288000 87.30 1300.00 697 operational
4/23/2025 267736.2 288000 92.96 1300.00 897 operational
4/24/2025 269737.5 288000 93.66 1300.00 992 operational
4/25/2025 255850.7 288000 88.84 1300.00 940 operational
4/26/2025 253363.7 288000 87.97 1300.00 815 operational
4/27/2025 260005.1 288000 90.28 1300.00 666 operational
4/28/2025 2632919 288000 91.42 1300.00 706 operational
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—_.4/29/2025 252629.1 288000 87.72 1300.00 757 operational
4/30/2025 241751.7 288000 83.94 1300.00 609 operational
MAY operational
5/1/2025 58261.4 288000 20.23 1300.00 591 operational
5/2/2025 38050.7 288000 13.21 1300.00 515 operational
5/3/2025 271873.7 288000 94.40 1300.00 828 operational
5/4/2025 271914.6 288000 94.41 1300.00 658 operational
5/5/2025 272299.8 288000 94.55 1300.00 706 operational
5/6/2025 279455.8 288000 97.03 1300.00 598 operational
5/7/2025 254266.2 288000 88.29 1300.00 643 operational
5/8/2025 267870.5 288000 93.01 1300.00 671 operational
5/9/2025 252869.7 288000 87.80 1300.00 709 operational
5/10/2025 254608.6 288000 88.41 1300.00 683 operational
5/11/2025 236171.4 288000 82.00 1300.00 720 operational
5/12/2025 235585.2 288000 81.80 1300.00 762 operational
5/13/2025 248802.2 288000 86.39 1300.00 753 operational
5/14/2025 253969.7 288000 88.18 1300.00 727 operational
5/15/2025 259166.3 288000 89.99 1300.00 507 operational
5/16/2025 184597.5 288000 64.10 1300.00 478 operational
5/17/2025 201336.6 288000 69.91 1300.00 713 operational
5/18/2025 241247.9 288000 83.77 1300.00 600 operational
5/19/2025 257605 288000 89.45 1300.00 648 operational
5/20/2025 265464.1 288000 92.18 1300.00 614 operational
5/21/2025 262217 288000 91.05 1300.00 855 operational
5/22/2025 2543339 288000 88.31 1300.00 750 operational
5/23/2025 261264.5 288000 90.72 1300.00 772 operational
5/24/2025 249992 288000 86.80 1300.00 750 operational
5/25/2025 251275.2 288000 87.25 1300.00 672 operational
5/26/2025 233798.4 288000 81.18 1300.00 689 operational
5/27/2025 216625.3 288000 75.22 1300.00 654 operational
5/28/2025 213679.5 288000 74.19 1300.00 820 operational
5/29/2025 243598.6 288000 84.58 1300.00 839 operational
5/30/2025 228296.3 288000 79.27 1300.00 721 operational
5/31/2025 211395.1 288000 73.40 1300.00 719 operational




20

L s 764
®
JUNE operational
6/1/2025 219082 288000 76.07 1300.00 182 operational
6/2/2025 224940.3 288000 78.10 1300.00 711 operational
6/3/2025 203853.9 288000 70.78 1300.00 556 operational
6/4/2025 230517 288000 80.04 1300.00 523 operational
6/5/2025 228443 288000 79.32 1300.00 1109 operational
6/6/2025 158980.6 288000 55.20 1300.00 715 operational
6/7/2025 0 288000 0.00 1300.00 534
6/8/2025 0 288000 0.00 1300.00 327
6/9/2025 0 288000 0.00 1300.00 502
6/10/2025 0 288000 0.00 1300.00 822
6/11/2025 0 288000 0.00 1300.00 1099
6/12/2025 0 288000 0.00 1300.00 1012
6/13/2025 0 288000 0.00 1300.00 897
6/14/2025 0 288000 0.00 1300.00 1039 ;:;Zf‘t"‘::‘;zg ‘;Eﬁ::’::reea
6/15/2025 0 288000 0.00 1300.00 835
6/16/2025 0 288000 0.00 1300.00 1019
6/17/2025 0 288000 0.00 1300.00 628
6/18/2025 0 288000 0.00 1300.00 467
6/19/2025 0 288000 0.00 1300.00 586
6/20/2025 0 288000 0.00 1300.00 644
6/21/2025 0 288000 0.00 1300.00 505
6/22/2025 13831.8 288000 4.80 1300.00 349 operational
6/23/2025 257683 288000 89.47 1300.00 391 operational
6/24/2025 235573.7 288000 81.80 1300.00 476 operational
6/25/2025 249710.5 288000 86.71 1300.00 393 operational
6/26/2025 237330.2 288000 82.41 1300.00 431 operational
6/27/2025 231887.5 288000 80.52 1300.00 637 operational
6/28/2025 250312.6 288000 86.91 1300.00 661 operational
6/29/2025 234015.7 288000 81.26 1300.00 557 operational
6/30/2025 219419.2 288000 76.19 1300.00 648 operational
JULY operational
7/1/2025 223065.9 288000 77.45 1300.00 711 operational
7/2/2025 251394.3 288000 87.29 1300.00 733 operational
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7/3/2025 251923.6 288000 87.47 1300.00 703 operational
7/4/2025 254233.7 288000 88.28 1300.00 608 operational
7/5/2025 222725 288000 77.34 1300.00 704 operational
7/6/2025 248044.7 288000 86.13 1300.00 270 operational
7/7/2025 114041 288000 39.60 1300.00 244 operational
7/8/2025 122878.1 288000 42.67 1300.00 536 operational
7/9/2025 227320.3 288000 78.93 1300.00 490 operational
7/10/2025 227718.4 288000 79.07 1300.00 696 operational
7/11/2025 224126.4 288000 77.82 1300.00 669 operational
7/12/2025 146471.1 288000 50.86 1300.00 762 operational
7/13/2025 220331.1 288000 76.50 1300.00 382 operational
7/14/2025 194674.7 288000 67.60 1300.00 629 operational
7/15/2025 0 288000 0.00 1300.00 635 operational
7/16/2025 219039 288000 76.06 1300.00 780 operational
7/17/2025 219614.2 288000 76.25 1300.00 408 operational
7/18/2025 248415.7 288000 86.26 1300.00 201 operational
7/19/2025 204800.3 288000 71.11 1300.00 742 operational
7/20/2025 220298.8 288000 76.49 1300.00 726 operational
7/21/2025 242030.1 288000 84.04 1300.00 736 operational
7/22/2025 230412 288000 80.00 1300.00 820 operational
7/23/2025 141959.7 288000 49,29 1300.00 715 operational
7/24/2025 209249.8 288000 72.66 1300.00 906 operational
7/25/2025 226579.1 288000 78.67 1300.00 872 operational
7/26/2025 217927.9 288000 75.67 1300.00 812 operational
7/27/2025 218640.8 288000 75.92 1300.00 670 operational
7/28/2025 209225.3 288000 72.65 1300.00 697 operational
7/29/2025 247088.2 288000 85.79 1300.00 360 operational
7/30/2025 223515 288000 77.61 1300.00 809 operational
7/31/2025 225663 288000 78.36 1300.00 708 operational
AUGUST operational
8/1/2025 200937.5 288000 69.77 1300.00 616 operational
8/2/2025 224101.8 288000 77.81 1300.00 849 operational
8/3/2025 216576.7 288000 75.20 1300.00 504 operational
8/4/2025 233631.7 288000 81.12 1300.00 783 operational
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—@ 8/5/2025 234071.5 288000 81.27 1300.00 806 operational
8/6/2025 95225.4 288000 33.06 1300.00 824 operational
8/7/2025 147029 288000 51.05 1300.00 515 operational
8/8/2025 11755.2 288000 4.08 1300.00 580 operational
8/9/2025 118008.2 288000 40.98 1300.00 408 operational
8/10/2025 190577.2 288000 66.17 1300.00 530 operational
8/11/2025 225087.7 288000 78.16 1300.00 665 operational
8/12/2025 128491.1 288000 44.61 1300.00 590 operational
8/13/2025 0 288000 0.00 1300.00 809 operational
8/14/2025 143859.1 288000 49.95 1300.00 670 operational
8/15/2025 218870.1 288000 76.00 1300.00 668 operational
8/16/2025 222109 288000 77.12 1300.00 723 operational
8/17/2025 210353.9 288000 73.04 1300.00 652 operational
8/18/2025 196618.2 288000 68.27 1300.00 805 operational
8/19/2025 167319.8 288000 58.10 1300.00 767 operational
8/20/2025 195991.5 288000 68.05 1300.00 916 operational
8/21/2025 186890.9 288000 64.89 1300.00 828 operational
8/22/2025 171318.5 288000 59.49 1300.00 628 operational
8/23/2025 179550 288000 62.34 1300.00 703 operational
8/24/2025 181594.7 288000 63.05 1300.00 570 operational
8/25/2025 213935.4 288000 74.28 1300.00 751 operational
8/26/2025 163221.7 288000 56.67 1300.00 872 operational
8/27/2025 115046.2 288000 39.95 1300.00 177 operational
8/28/2025 85872.8 288000 29.82 1300.00 861 operational
8/29/2025 138540.5 288000 48.10 1300.00 695 operational
8/30/2025 137939.8 288000 47.90 1300.00 997 operational
8/31/2025 118013.2 288000 40.98 1300.00 726 operational
SEPTEMBER operational
9/1/2025 139098 288000 48.30 1300.00 816 operational
9/2/2025 134336.6 288000 46.64 1300.00 972 operational
9/3/2025 135241.7 288000 46.96 1300.00 719 operational
9/4/2025 103406.6 288000 35.91 1300.00 779 operational
9/5/2025 87900.6 288000 30.52 1300.00 803 operational
9/6/2025 97585 288000 33.88 1300.00 751 operational
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@ 9/7/2025 124935 288000 43.38 1300.00 713 operational
9/8/2025 152548.6 288000 52.97 1300.00 728 operational
9/9/2025 171664.9 288000 59.61 1300.00 791 operational
9/10/2025 157730 288000 54.77 1300.00 754 operational

9/11/2025 41765.3 288000 14.50 1300.00 576 operational
9/12/2025 0 288000 0.00 1300.00 454
9/13/2025 0 288000 0.00 1300.00 432
9/14/2025 0 288000 0.00 1300.00 213
9/15/2025 0 288000 0.00 1300.00 342
9/16/2025 0 288000 0.00 1300.00 317
9/17/2025 0 288000 0.00 1300.00 368
9/18/2025 0 288000 0.00 1300.00 325
9/19/2025 0 288000 0.00 1300.00 313
9/20/2025 0 288000 0.00 1300.00 319
9/21/2025 0 288000 0.00 1300.00 267
9/22/2025 0 288000 0.00 1300.00 372
9/23/2025 0 288000 0.00 1300.00 276
9/24/2025 0 288000 0.00 1300.00 257
9/25/2025 0 288000 0.00 1300.00 293
9/26/2025 0 288000 0.00 1300.00 392
9/27/2025 0 288000 0.00 1300.00 370
9/28/2025 0 288000 0.00 1300.00 286
9/29/2025 0 288000 0.00 1300.00 346
9/30/2025 0 288000 0.00 1300.00 212
OCTOBER

10/1/2025 0 288000 0.00 1300.00 415
10/2/2025 0 288000 0.00 1300.00 366
10/3/2025 0 288000 0.00 1300.00 334
10/4/2025 0 288000 0.00 1300.00 415
10/5/2025 0 288000 0.00 1300.00 329
10/6/2025 0 288000 0.00 1300.00 355
10/7/2025 0 288000 0.00 1300.00 340
10/8/2025 0 288000 0.00 1300.00 348
10/9/2025 0 288000 0.00 1300.00 ] 217
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_.10/10/2025 0 288000 0.00 1300.00 204
10/11/2025 0 288000 0.00 1300.00 276
10/12/2025 0 288000 0.00 1300.00 342
10/13/2025 0 288000 0.00 1300.00 172
10/14/2025 0 288000 0.00 1300.00 147
10/15/2025 0 288000 0.00 1300.00 11
10/16/2025 0 288000 0.00 1300.00 74
10/17/2025 0 288000 0.00 1300.00 308
10/18/2025 0 288000 0.00 1300.00 207
10/19/2025 0 288000 0.00 1300.00 217
10/20/2025 0 288000 0.00 1300.00 161
10/21/2025 0 288000 0.00 1300.00 185
10/22/2025 0 288000 0.00 1300.00 194
10/23/2025 0 288000 0.00 1300.00 239
10/24/2025 0 288000 0.00 1300.00 249
10/25/2025 0 288000 0.00 1300.00 205
10/26/2025 0 288000 0.00 1300.00 323
10/27/2025 0 288000 0.00 1300.00 129
10/28/2025 0 288000 0.00 1300.00 15
10/29/2025 0 288000 0.00 1300.00 10
10/30/2025 0 288000 0.00 1300.00 20
10/31/2025 0 288000 0.00 1300.00 15
~ Nov-25
11/1/2025 0 288000 0.00 1300.00 18
11/2/2025 0 288000 0.00 1300.00 18
11/3/2025 0 288000 0.00 1300.00 16
11/4/2025 0 288000 0.00 1300.00 21
11/5/2025 0 288000 0.00 1300.00 26
11/6/2025 0 288000 0.00 1300.00 22
11/7/2025 0 288000 0.00 1300.00 18
11/8/2025 0 288000 0.00 1300.00 21
11/9/2025 0 288000 0.00 1300.00 33
11/10/2025 0 288000 0.00 1300.00 30
11/11/2025 0 288000 0.00 1300.00 24
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’_. 11/12/2025 0 288000 0.00 1300.00 37
11/13/2025 0 288000 0.00 1300.00 27
11/14/2025 0 288000 0.00 1300.00 22
11/15/2025 0 288000 0.00 1300.00 18
11/16/2025 0 288000 0.00 1300.00 25
11/17/2025 0 288000 0.00 1300.00 22
11/18/2025 0 288000 0.00 1300.00 17
11/19/2025 0 288000 0.00 1300.00 22
11/20/2025 0 288000 0.00 1300.00 23
11/21/2025 0 288000 0.00 1300.00 23
11/22/2025 0 288000 0.00 1300.00 18
11/23/2025 0 288000 0.00 1300.00 20
11/24/2025 0 288000 0.00 1300.00 20
11/25/2025 0 288000 0.00 1300.00 195
11/26/2025 0 288000 0.00 1300.00 245
11/27/2025 0 288000 0.00 1300.00 195
11/28/2025 0 288000 0.00 1300.00 216
11/29/2025 0 288000 0.00 1300.00 237
11/30/2025 0 288000 0.00 1300.00 183
Dec-25
12/1/2025 0 288000 0.00 1300.00 215
12/2/2025 0 288000 0.00 1300.00 195
12/3/2025 0 288000 0.00 1300.00 229
12/4/2025 0 288000 0.00 1300.00 220
12/5/2025 0 288000 0.00 1300.00 188
12/6/2025 121382.8 288000 42.15 1300.00 119 operational
12/7/2025 224477.9 288000 77.94 1300.00 120 operational
12/8/2025 253531.1 288000 88.03 1300.00 288 operational
12/9/2025 255724.9 288000 88.79 1300.00 280 operational
12/10/2025 247577.7 288000 85.96 1300.00 352 operational
12/11/2025 241162.5 288000 83.74 1300.00 471 operational
12/12/2025 250530.2 288000 86.99 1300.00 407 operational
12/13/2025 2448543 288000 85.02 1300.00 381 operational
12/14/2025 248757.9 288000 86.37 1300.00 175 operational
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12/15/2025 245369.5 288000 85.20 1300.00 506 operational
12/16/2025 255632.5 288000 88.76 1300.00 477 operational
12/17/2025 240552.6 288000 83.53 1300.00 455 operational
12/18/2025 251649.7 288000 87.38 1300.00 341 operational
12/19/2025 251027.1 288000 87.16 1300.00 294 operational
12/20/2025 219929 288000 76.36 1300.00 235 operational
12/21/2025 239621.9 288000 83.20 1300.00 151 operational
12/22/2025 237028.6 288000 82.30 1300.00 870 operational
12/23/2025 134937 288000 46.85 1300.00 880 operational
12/24/2025 231545.9 288000 80.40 1300.00 901 operational
12/25/2025 246685.5 288000 85.65 1300.00 920 operational
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